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Union of India v. Amit Kumar Yadav, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine 
Del 4798 

Union of India v. SGT Harvinder Singh Negi, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC 
OnLine Del 4806 

Union of India v. Shakti Singh, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine Del 
4804 

Vakil Singh v. Narcotics Control Bureau, (Dr. Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 
4779 

Waseem v. State, (Ravinder Dudeja, J.), 2025 SCC OnLine Del 4791 
Yadav Ram v. Rajender Singh, (Tara Vitasta Ganju, J.), 2025 SCC OnLine Del 4782 

  
Himachal Pradesh High Court   [49] 

Ajit Kumar v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2690 
Bhupender Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2724 
CCL v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2700 
Chambel Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2728 
Dalel Singh Patial v. Sarwans Kaur Chopra, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2702 
Daya Nand Kardam v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2687 
Deep Raj v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2699 
Deepak Kumar v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2717 
Gurdyal Singh v. Kamal Dev, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2703 
Kamlesh v. Kiran Kumar, (Virender Singh, J.), 2025 SCC OnLine HP 2701 
Kehar Singh v. Ranjeet Singh, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2685 
Khem Raj v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2691 
Lakhwinder Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2696 
Mahinder Singh v. Dila Ram, (Tarlok Singh Chauhan, J.), 2025 SCC OnLine HP 2682 
Meera Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2730 
Mossin v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2697 
Munish Rawat (Dr.) v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2726 
Nand Lal v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2698 
Neeraj Sharma v. State of H.P., (G.S. Sandhawalia, C.J. and Ranjan Sharma, J.), 2025 SCC OnLine 

HP 2704 
Pawan Kumar v. State of H.P., (Ranjan Sharma, J.), 2025 SCC OnLine HP 2723 
Rafi Mohammad v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2694 
Raj Rani v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2729 
Rajesh Kumar v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2718 
Rajneesh Sharma v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2686 
Ravinder Chauhan v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2692 
Ravinder Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2725 
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Roshan Lal v. Sohnu, (Satyen Vaidya, J.), 2025 SCC OnLine HP 2683 
Sahil Guleria v. State of H.P., (Sushil Kukreja, J.), 2025 SCC OnLine HP 2721 
Sharif Mohamad v. Bhagat Ram, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2695 
Shiv Singh Sen v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 2727 
Shri Ram Transport Finance Co. Ltd. v. Jai Dev, (Sushil Kukreja, J.), 2025 SCC OnLine HP 2684 
State of H.P. v. Subhash Chand, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2719 
Sunil Gupta v. Bank of India, (Virender Singh, J.), 2025 SCC OnLine HP 2705 
Sunil Gupta v. Bank of India, (Virender Singh, J.), 2025 SCC OnLine HP 2706 
Sunil Gupta v. Bank of India, (Virender Singh, J.), 2025 SCC OnLine HP 2707 
Sunil Gupta v. Bank of India, (Virender Singh, J.), 2025 SCC OnLine HP 2708 
Sunil Gupta v. Bank of India, (Virender Singh, J.), 2025 SCC OnLine HP 2709 
Sunil Gupta v. Bank of India, (Virender Singh, J.), 2025 SCC OnLine HP 2710 
Sunil Gupta v. Bank of India, (Virender Singh, J.), 2025 SCC OnLine HP 2711 
Sunil Gupta v. Bank of India, (Virender Singh, J.), 2025 SCC OnLine HP 2712 
Sunil Gupta v. Bank of India, (Virender Singh, J.), 2025 SCC OnLine HP 2713 
Sunil Gupta v. Bank of India, (Virender Singh, J.), 2025 SCC OnLine HP 2714 
Sunil Gupta v. Bank of India, (Virender Singh, J.), 2025 SCC OnLine HP 2716 
Surinder Azad v. Annu Kumari, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2720 
Tanvi Narula v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 2693 
Vijay Kumar v. Kalpana Kumari, (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 SCC 

OnLine HP 2731 
Vijay Kumar v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2688 
Vishal v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2689 

  
Jharkhand High Court   [40] 

Akhilesh Kumar v. State of Jharkhand, (Sujit Narayan Prasad, J.), 2025 SCC OnLine Jhar 2837 
Binod Kumar Mahto v. State of Jharkhand, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 

SCC OnLine Jhar 2858 
Brajendra Kumar Tiwary (Dr.) v. State of Jharkhand, (Sujit Narayan Prasad, J.), 2025 SCC OnLine 

Jhar 2834 
Chandmani Manjhiyain v. Bharat Coking Coal Ltd., (M.S. Ramachandra Rao, C.J. and Rajesh 

Shankar, J.), 2025 SCC OnLine Jhar 2860 
Dinesh Kumar Thakur v. Sunila Thakur, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2845 
Divakar Kumar Singh v. Jharkhand Micro & Small Enterprises Facilitation Council, (Sujit Narayan 

Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine Jhar 2859 
Gurvinder Singh v. CBI, (Sujit Narayan Prasad, J.), 2025 SCC OnLine Jhar 2833 
Harish Mohan v. Central University of Jharkhand, (Sujit Narayan Prasad and Arun Kumar Rai, JJ.), 

2025 SCC OnLine Jhar 2826 
Hindalco Industries Ltd. v. State of Jharkhand, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, 

J.), 2025 SCC OnLine Jhar 2865 
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Indumati Devi v. State of Jharkhand, (Gautam Kumar Choudhary, J.), 2025 SCC OnLine Jhar 2864 
Jaykant Jayhind v. Jyoti Kumari, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2849 
Jitendra Kumar v. Sangeeta Kumari, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2844 
Junu Soy v. State of Bihar, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine Jhar 

2829 
Kaila Mahto v. State of Bihar, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine 

Jhar 2832 
Krishna Kumar v. Kavita Kumari, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2838 
Maya Ram Oraon v. State of Bihar, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine 

Jhar 2831 
Moti Ram v. State of Jharkhand, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine 

Jhar 2863 
Mukesh Kumar Singh v. Anchal Singh, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2839 
Mukesh Kumar v. Nitu Devi, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine 

Jhar 2841 
Munna Kumar v. Rumi Singh, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine Jhar 

2840 
Om Prakash Sah v. State of Bihar, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2827 
Pawan Kumar Mahto v. Union of India, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2857 
Pawan Oraon v. State of Jharkhand, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2861 
Raj Kumar v. Archana Devi, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine Jhar 

2850 
Ranchi University v. Dr. Gouri Jilani, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2862 
Ranjan Kumar Gupta v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 

2835 
Ravishankar Yadav v. Neha Kumari, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2847 
Rima Das v. Pradeep Kumar Das, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2842 
Sachin Midha (Dr.) v. Sheetal Midha, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 

OnLine Jhar 2846 
Sandip Prasad v. Sarita Devi, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine 

Jhar 2848 
Shankar Mahto v. State of Bihar, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC 
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State of Jharkhand v. Ajit Kumar Deo, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 2025 
SCC OnLine Jhar 2854 

State of Jharkhand v. Kamlesh Kumar Pathak, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, 
J.), 2025 SCC OnLine Jhar 2853 

State of Jharkhand v. Kishore Chandra, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 
2025 SCC OnLine Jhar 2852 

State of Jharkhand v. Man Mohan Prasad, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 
SCC OnLine Jhar 2856 

State of Jharkhand v. Shivendra Kumar Sinha, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, 
J.), 2025 SCC OnLine Jhar 2855 

Surendra Das v. Anita Das, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine Jhar 
2851 

Susmita Prasad v. Raju Prasad, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine 
Jhar 2843 

Yadvendra Singh v. State of Jharkhand, (Sujit Narayan Prasad, J.), 2025 SCC OnLine Jhar 2836 
Zafruddin v. State of Bihar, (Sujit Narayan Prasad and Rajesh Kumar, JJ.), 2025 SCC OnLine Jhar 
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Jammu and Kashmir High Court   [10] 

Altaf Hussain Lone v. State (UT of J&K), (Sanjeev Kumar and Sanjay Parihar, JJ.), 2025 SCC 
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Haji Khazir Mohd. Dar v. State (UT of J&K), (Sanjeev Kumar and Sanjay Parihar, JJ.), 2025 SCC 
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Usha Kiran v. State (UT of J&K), (Rajesh Sekhri, J.), 2025 SCC OnLine J&K 675 
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